IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

07.05.2022

1 S K BEHERA 30901/202 07.05.2022 QPC(OAC)/652/201

5 S K BEHERA 20902/202 07.05.2022 ?PC(OAC)/653/201 1 o
3 S K BEHERA 20903/202 07.05.2022 ?PC(OAC)/654/201 1 o
4 S K BEHERA 20904/202 07.05.2022 VS\TPC(OAC)/655/201 1 )
5 S K BEHERA 30905/202 07.05.2022 VS\IPC(OAC)/656/201 1 )
6 S K BEHERA 30906/202 07.05.2022 VS\IPC(OAC)/657/201 1 0]
7 S K BEHERA 30907/202 07.05.2022 VS\IPC(OAC)/SCM/ZO:L 1 0]
8 S K BEHERA 30908/202 07.05.2022 ?PC(OAC)/806/201 1 0
9 S K BEHERA 30909/202 07.05.2022 ?PC(OAC)/807/201 1 0
10 |S K BEHERA 20910/202 07.05.2022 QPC(OAC)/997/201 1 0
11 |S K BEHERA 20911/202 07.05.2022 [WP(C)/6279/2014 |1 O
12 |S K BEHERA 20912/202 07.05.2022 |WP(C)/7839/2022 |1 0
13 |S K BEHERA 20913/202 07.05.2022 |WP(C)/20995/2021 |1 0
14 |S K BEHERA 30914/202 07.05.2022 [WP(C)/26564/2021 |1 0
15 |S K BEHERA 30915/202 07.05.2022 |WP(C)/28738/2021 |1 0
16 |S K BEHERA 30916/202 07.05.2022 |WP(C)/18440/2012 |1 0
17 |S K BEHERA 30917/202 07.05.2022 |WP(C)/33304/2020 |1 0




18 |S K BEHERA 50918/202 07.05.2022 |[WP(C)/30758/2011 |1 0
19 |s K BEHERA 20919/202 07.05.2022 [WP(C)/23628/2012 |1 0
20 |S K BEHERA 30920/202 07.05.2022 [WP(C)/27269/2021 |1 0
21 |A. SHARMADHI 30921/202 07.05.2022 [WP(C)/10754/2022 |10  |c
22 ggﬁ;?ﬁJIT 30927/202 07.05.2022 |[WP(C)/13301/2013 [10  |C
23 iéﬁiggINGH 30928/202 07.05.2022 [WP(C)/13301/2013 |10  |c
24 |p.K. BEHERA 20929/202 07.05.2022 [WP(C)/21860/2015 |10  |C
25 |SUJIT SATAPATHY 30930/202 07.05.2022 |MATA/84/2022 10 C
26 |D. BEHERA 30931/202 07.05.2022 |WP(C)/35464/2021 [10  |C
27 |8 K BHOL 30932/202 07.05.2022 |RSA/259/2012 1 0
28 |D. BEHERA 30933/202 07.05.2022 [WP(C)/10780/2021 [10  |C
29 |P.R. PARIDA 20935/202 07.05.2022 |ABLAPL/1424/2022 |10  |C
30 ﬁiﬁ;@?ggi 20936/202 07.05.2022 |ABLAPL/3048/2022 [10  |C
31 |A.K. MOHANTY 20937/202 07.05.2022 |ABLAPL/2878/2022 |10 C
32 |SARADA NAYAK 20938/202 07.05.2022 |ABLAPL/2880/2022 (10  |C
33 |U KUMAR 30939/202 07.05.2022 |[WP(C)/5008/2022 |5 U
34 |SARADA NAYAK 30940/202 07.05.2022 |ABLAPL/2881/2022 |10 C
35 |R.DAS 20942/202 07.05.2022 |ARBA/40/2014 10 c
36 |M.DAS 20944/202 07.05.2022 |ARBA/40/2014 10 o
37 |G.SAHOO 20946/202 07.05.2022 |CRLREV/87/2021 |10  |C
38 |R.K. BARIK 20949/202 07.05.2022 |ABLAPL/3011/2022 (10  |C
39 |MR.P.C.ACHARYA 20951/202 07.05.2022 [WP(C)/2564/2016 |10  |C
40 |P.K.MOHANTY 20953/202 07.05.2022 [WP(C)/9191/2020 |10  |C
141 [R.K. SAHU 130955/202 [07.05.2022 |ABLAPL/3101/2022 10  |[C
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42 |A.K.SAHOO 30956/202 07.05.2022 [WP(C)/18960/2015 |10
43 |S. DASH 30957/202 07.05.2022 |ABLAPL/3119/2022 |10
44 |3.J. MOHANTY 30958/202 07.05.2022 [WP(C)/13698/2017 |10
45 |R.K. PATTNATK 30959/202 07.05.2022 [WP(C)/7396/2018 |10
46 iii?gAKUMAR 30963/202 07.05.2022 |WP(C)/11686/2018 |10
47 |T.K.CHOUDHURY 30965/202 07.05.2022 |WP(C)/16659/2014 |10
48 |T.K.CHOUDHURY 20971/202 07.05.2022 |WP(C)/39971/2021 |10
49 Eii?gAKUMAR 20972/202 07.05.2022 |[WP(C)/39971/2021 |10
50 |RANJITA BEHERA 30982/202 07.05.2022 |WP(C)/287/2014 10
51 |A.PATTANAYAK 30983/202 07.05.2022 |WP(C)/24933/2014 |10
2 . sanoo 30985/202 07 05 2022 %BLAPL/14265/202 o
53 |A.PATTANAYAK 20986/202 07.05.2022 |WP(C)/24934/2014 |10
54 |A.PATTANATK 20987/202 07.05.2022 |WP(C)/24935/2014 |10
55 |A.PATTANATK 20988/202 07.05.2022 |WP(C)/24936/2014 |10
56 |B.P.TUNGA 20989/202 07.05.2022 |ABLAPL/3404/2020 |10
57 |s.K.SAHOO 20991/202 07.05.2022 |MACA/166/2021 10
58 ﬁgS'H'N'MOHAPAT 30992/202 07.05.2022 |WP(C)/15141/2019 |10
59 |D.SWAIN 30993/202 07.05.2022 |ABLAPL/3285/2020 |10
60 |6. c. swain 30995/202 07.05.2022 |CONTC/2485/2022 |10
61 |SARAT SWAIN 30997/202 07.05.2022 |MACA/619/2019 10
62 |S. MOHARANA ;1000/202 07.05.2022 |RSA/339/2010 10
63 |m. JENA 31001/202 07.05.2022 |RSA/256/2002 10
64 gigWALA PRADEEP 21003/202 07.05.2022 |BLAPL/8735/2021 |10




65 |D.K. MALLICK 31004/202 07.05.2022 |BLAPL/6287/2020 |10 C
66 |SARAT SWAIN 21005/202 07.05.2022 |MACA/712/2019 10 C
67 |P.C.PATTANAIK :231007/202 07.05.2022 |MACA/947/2009 10 C
68 |M.K.PATI 31008/202 07.05.2022 |MACA/667/2009 10 C
69 |J.KAMILA 31009/202 07.05.2022 |BLAPL/11546/2021 |10 C
70 M.K.PATI 31010/202 07.05.2022 |MACA/971/2007 10 C
71 |J.PRADHAN ;’1011/202 07.05.2022 |RSA/330/2019 10 C
72 |R.K.MOHAPATRA ;’1013/202 07.05.2022 |MACA/783/2011 10 C
73 |s.MOHARANA 31014/202 07.05.2022 |RSA/115/2021 10 C
74 |M.N.MOHANTY 31015/202 07.05.2022 |MACA/783/2011 10 C
75 |SARAT SWAIN 31016/202 07.05.2022 |FAQO/112/2022 10 C
76 |P.K.MOHNATY 21017/202 07.05.2022 |CRLMC/414/2022 |10 C
77 |R K BARIK 21018/202 07.05.2022 |CONTC/1801/2018 |5 U
78 |SARAT SWAIN 21019/202 07.05.2022 |FAO/327/2021 10 C
79 |B.P.TUNGA 21020/202 07.05.2022 |CRLMC/178/2022 |10 C
80 |T.R.DAS 31021/202 07.05.2022 |CRLMC/992/2022 |10 C
81 |SARAT SWAIN 31022/202 07.05.2022 |MACA/364/2018 10 C
g2 [MANOJ KUMAR 31023/202 149 05.2022 |MACA/151/2022 10 c
PATI 2
83 |H.K.MOHANTA 21024/202 07.05.2022 |CRLMC/642/2022 |10 C
84 |G.R.PATRA ;1028/202 07.05.2022 |CRLMC/487/2022 |10 C
85 |A T NAYAK ;1029/202 07.05.2022 |WP(C)/21153/2020 |5 U
86 |D DAS 31031/202 07.05.2022 |RSA/337/2016 5 U
87 ;gii;giAR 21035/202 07.05.2022 [WP(C)/27012/2017 |10  |c
88 [M. NAYAK 131036/202 |07.05.2022 |WP(C)/20165/2017 |10  |C
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89 Eigiﬁ? PB 31037/202 07.05.2022 [WP(C)/1900/2021 |1
90 |UMESH PR DAS 31040/202 07.05.2022 |CRREV/248/1990 5
91 giﬁgg KUMAR 31043/202 07.05.2022 |WP(C)/11026/2022 |10
92 |T.K.NAYAK 31045/202 07.05.2022 [WP(C)/556/2005 |10
93 |R. R. DAS 31047/202 07.05.2022 |WP(C)/8991/2022 |10
94 |P. PANDA 31048/202 07.05.2022 |CMP/391/2022 10
95 |RATIKANTA BARIK 21050/202 07.05.2022 |CMP/380/2022 10
96 |D.K.SAHU 21051/202 07.05.2022 |WP(C)/10648/2022 |10
97 |a.KATLASH 31054/202 07.05.2022 |WP(C)/10480/2022 |10
98 |GANESH SAHOO 31058/202 07.05.2022 |BLAPL/2355/2022 |10
99 |MOHAN BEHERA 31060/202 07.05.2022 |CONTC/1178/2016 |10
100 |S.BARTK 21061/202 07.05.2022 |WP(C)/13007/2016 |10
101 |P. K. MALLICK 21063/202 07.05.2022 [WP(C)/8838/2022 |10
102 |SAMTR BARIK 21064/202 07.05.2022 |WP(C)/10327/2022 |10
103 2;??? KUMAR 21065/202 07.05.2022 [WP(C)/372/2022 |10
104 MAHESWAR JATI 21067/202 07.05.2022 |WP(C)/5472/2011 10
105 [GANESH SAHOO 31068/202 07.05.2022 |BLAPL/2816/2021 |10
106 | PITAMBER NAYAK :231069/202 07.05.2022 |WP(C)/4157/2004 10
107 M. N. MOHANTY 31073/202 07.05.2022 |WP(C)/11211/2018 |10
108 |a. K. JENA ;1075/202 07.05.2022 |JCRLA/88/2006 10
109|s. c. MEKAP ;1076/202 07.05.2022 |JCRLA/85/2006 10
110 ﬁgs'H'N'MOHAPAT 31078/202 07.05.2022 |CRLMC/3209/2012 |10
111 ;éii;?é KUMAR 21080/202 07.05.2022 |BLAPL/1250/2022 |10




112 |KSHITISH 31081/202 07.05.2022 |[BLAPL/2641/2022 |10  [C
PRADEEP KUMAR 31082/202
113 | nTy 2 07.05.2022 |BLAPL/628/2022 |10 |[C
114 DEBASHIS MITRA 31083/202 07.05.2022 |BLAPL/2560/2022 10 cC
115 |P. K. ROUT 51086/202 07.05.2022 |BLAPL/5627/2019 |10  |[C
11¢ M/S J.K. MISHRA [31087/202 | , ;o 54,, |WPC(OAC)/4070/20 | . c
(2) 2 13
117(p. k. marick |3 0987202 107 05 5022 NEC(ORCI/4521/20 1) g
118 |RAHUL SETHI ;1089/202 07.05.2022 |CRLMC/557/2022 |10  [C
119 SUSANTA KUMAR 31090/202 07.05.2022 WPC (OAC) /231/201 10 C
BEHERA 2 5
120 B. K. DAS 31092/202 07.05.2022 |WP(C)/3122/2014 |10 |[C
121 |DEBENDRA BEHERA 31096/202 07.05.2022 |WPC (OA)/336/2015 |10  |[C
122 [P. K. DAS 31098/202 07.05.2022 |FAO/62/2022 10 |c
123|S. K. SAHOO 21099/202 07.05.2022 |MACA/1313/2018 |10  |[C
124 |R. P. BHAGAT 21100/202 07.05.2022 |[MACA/587/2016 10 |c
125 |RAJAT DAS 21101/202 07.05.2022 |[MACA/587/2016 10 |c
126 |B. MAHALI 21102/202 07.05.2022 |MACA/643/2013 10 |c
P. C. 31103/202
127 | T NCHAN T 5 07.05.2022 |MACA/643/2013 10 |c
128 | DEBENDRA LALA 31104/202 07.05.2022 |MACA/1076/2014 10 C
129 [ DEBENDRA LALA 21105/202 07.05.2022 |MACA/753/2014 10 C
130 [P.K. LENKA 31106/202 07.05.2022 |MACA/753/2014 10 |c
131 |R. K. MOHAPATRA ;1107/202 07.05.2022 |MACA/271/2013 10 |c
132 [BINAYAK MOHANTY ;1108/202 07.05.2022 |MACA/271/2013 10 |c
133 |R. K. MOHAPATRA 31109/202 07.05.2022 |MACA/727/2012 10 |c
134 [K. N. SAHOO 21110/202 07.05.2022 |MACA/1052/2016 |10  |[C
1135 |[P.K. LENKA 131111/202 [07.05.2022 |MACA/1052/2016 |10  |[C
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136 |RAJAT DAS 31112/202 07.05.2022 |MACA/1056/2017 10
137 [DILLIP SAMAL 31114/202 07.05.2022 |CMP/1430/2019 10
138 ﬁé;AgiigiNANDA 21115/202 07.05.2022 |JCRLA/55/2016 10
139 |N. MOHAPATRA 31116/202 07.05.2022 [WP(C)/6853/2008 |10
140 |S N BARAL 31117/202 07.05.2022 [WP(C)/15237/2013 |5
141 5708 FRASAD 31119/202 07.05.2022 |0JC/5842/1995 |5
142 giigOPRASAD 21120/202 07.05.2022 |MACA/119/2020 5
143 |K. K. NATH ;’1122/202 07.05.2022 |CMP/468/2016 10
144 |p. K. ROUT 21123/202 07.05.2022 |CMP/468/2016 10
145 ;g;i;g?AR 31124/202 07.05.2022 |CMP/1145/2016 10
146 |D. NAYAK 31125/202 07.05.2022 |CMP/356/2022 10
147 ggﬁ;ﬁiJIT 21126/202 07.05.2022 |CMP/359/2022 10
148 K. K. RATH 31128/202 07.05.2022 [WP(C)/5052/2022 |10
149 ﬁiﬁ;KKUMAR 31129/202 07.05.2022 |[WP(C)/5052/2022 |10
150 ;iig?NJALI 21130/202 07.05.2022 [WP(C)/9886/2022 |10
151 ﬁgigggiH 21131/202 07.05.2022 |WP(C)/10147/2022 |10
152 ﬁgﬁgggiH 31132/202 07.05.2022 |[WP(C)/10147/2022 |10
153 |MOHAN BEHERA 31135/202 07.05.2022 |WP(C)/14492/2021 |10
154 |N SINGH 31136/202 07.05.2022 |WP(C)/18614/2009 |5
155 N SINGH ;1137/202 07.05.2022 [WP(C)/18614/2009 |1
156 |M K MOHANTY ;1138/202 07.05.2022 [WP(C)/27698/2021 |1
157 M K MOHANTY 31140/202 07.05.2022 [WP(C)/33015/2021 |1
158 |M K MOHANTY 31141/202 07.05.2022 [WP(C)/29868/2021 |1




159 M K MOHANTY 31142/202 07.05.2022 |WP(C)/33019/2021 |1 0
160 M K MOHANTY 21143/202 07.05.2022 [WP(C)/9029/2021 |1 0
161 |J P KAR 21144/202 07.05.2022 |0JC/270/1996 2 0
162 |, MOHANTY 31155/202 07.05.2022 |[SA/232/1991 4 U
163 |B.K.MOHANTY 31156/202 07.05.2022 |MACA/382/2020 5 U
164 |[B.K.MOHANTY 31157/202 07.05.2022 |MACA/759/2020 5 U
165 |B.K.MOHANTY ;1158/202 07.05.2022 |MACA/748/2020 5 U
166 B.K.MOHANTY 31159/202 07.05.2022 |MACA/757/2020 5 U
167 |R K BARIK 31160/202 07.05.2022 |FA/340/1998 5 U
168 B B BEHERA 31161/202 07.05.2022 |WP(C)/8912/2022 |5 U
169 |P NAYAK 31162/202 07.05.2022 |RVWPET/20/2022 5 U
170 |S K SINGH 21164/202 07.05.2022 |WP(C)/11329/2022 |5 U
171 |R K BARIK 21165/202 07.05.2022 |BLAPL/3036/2022 |5 U
172 |S GARDIA 21166/202 07.05.2022 ?PC(OAC)/212/201 5 U
173 |S GARDIA 21167/202 07.05.2022 |STREV/207/2008 5 U
174 |S GARDIA 31168/202 07.05.2022 |FAO/111/2022 5 U
175|S GARDIA 31169/202 07.05.2022 |ITA/9/2018 5 U
176 |S GARDIA 31170/202 07.05.2022 |CRLA/582/2019 5 U
177 |S GARDIA 31171/202 07.05.2022 |CONTC/6571/2021 |5 U
178 |S GARDIA ;1172/202 07.05.2022 |CMP/318/2022 5 U
179 |S GARDIA ;1173/202 07.05.2022 |CONTC/5345/2020 |5 U
180 |S GARDIA 31174/202 07.05.2022 |CRLA/176/2018 5 U
181 |J P KAR 21175/202 07.05.2022 |CRLMC/3033/2019 |2 0
1182 |J P KAR 131176/202 [07.05.2022 [TRP(C)/169/2020 |2 o
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183 |B B BEHERA 31177/202 07.05.2022 [WP(C)/5139/2022 |5
184 |R. K. BARIK 21179/202 07.05.2022 [WP(C)/10903/2021 |10
185 [R. C. MUDULI 21180/202 07.05.2022 [WP(C)/10166/2022 |10
186 ﬁggiﬁ??NANDA 21181/202 07.05.2022 |CONTC/2269/2022 |10
187 [B. D. BISWAL 31182/202 07.05.2022 |CONTC/3073/2022 |10
188 M. R. ROUTRAY ;1184/202 07.05.2022 |CONTC/2092/2022 |10
189 M. R. ROUTRAY 21185/202 07.05.2022 |CONTC/2071/2022 |10
190 |TAPAN SWAIN 21186/202 07.05.2022 |CONTC/2104/2022 |10
191|S. K. PARIDA 31187/202 07.05.2022 [WP(C)/10390/2022 |10
| | Total 1488




